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CROP INSURANCE SCHEME

344. SHRI B.N. MANDAL :
SHRI NAGESHWAR PRASAD
SHAHI : SHRI
SITARAM SINGH :

Will the Minister of AGRICULTURE;
gfa trsft be pleased to state :

(a) the extent of damage caused to
crops and food grains stored in granary in
U. P. and Bihar States due to untimely
rains in the months of April and May this
year;

(b) whether Central Government
propose to make any arrangements to
compensate for the said loss; and

t [ ] English translation.
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(¢) whether Government propose to
introduce Crop Insurance Scheme to
safeguard against such calamities?]
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([THE MINIS!ER OF STATE IN
TRc MINISTRY OF AGRICUL-
TURE/epfa mim 3 vm n”t
(SHRI ANNASAHEB P. SHINDE) ;
(a) The U. P. Government have intimated
that wide-spread damage has been caused
to standing as well as harvested Rabi crops
by untimely rains in April, 1971 in the
Districts of Gora-khpur, Basti Azamgarh,
Deoria, Kheri, Bahraich, Sultanpur,
Pratapgarh, Fai-zabad, Gonda, lehri.
Garhwal, Pitho-ragarh. and Furrukhabad.
It has further been reported that rains in
May 1971 have caused damage to crops
lying on the threshing floor to the extent of
about 20-25 percent.

The Government of Bihar have
intimated that as a result of April-May
untimely rains, one third of the estimated
Rabi produce has been completely
destroyed and that of the remaining
produce, the market value has been
reduced by 30 per cent.

(b) In order to give relief to the
producers, Government have relaxed the
specifications for procurement for wheat in
order to facilitate purchases of the rain-
damaged wheat. It is expected that it
would be possible to procure a very
substantial quantity of the rain-damaged
grain under the relaxed specification.

Bihar Government have asked for help
for giving relief to the people in the
affected areas. A Central Study Team is to
visit this State soon and necessary action
will be taken on the receipt of the Team's
report.

[28 MAY 1971]
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The U.P. Government have allotted Rs.
16,22,4C0 for distribution of gratuitous
relief and a sum of Rs. 1,35,00,000 for
distribution as Takavi.

(c) The whole question of Crop
Insurance is under examination by an
expert committee in respect of the
economic, administrative, actuarial and
other implications of the scheme. The
report of the committee in this regard is
awaited.]

[WORKERS' PARTICIPATION IN
MANAGEMENT oF PuBLIC SECTOR
UNDERTAKINGS

33. SHRI SITARAM JA1PURIA : DR.
B. N. ANTANI : SHRI MAN
SINGH VARMA : SHRIT. V.
ANANDAN :

Will the Minister of LABOUR AND
REHABILITATION/sm arte g~-3T?T
*isft be pleased to state :

(a) whether it is a fact that Govern-
ment have under consideraticn a tth-eme
fcr workers in public sector undertakings
for enablirg them to participate in the
management of the urdertakings; and

(b) if so, the details thereof ?

THE MINISTER OF LABOUR AND
REHABILITA1 I0ON/sm arte yraftn Wt
(SHRI R.K. KHADILKAR) : (a) Yes, Sir.

(b) Apart from the statutory Works
Committees the scheme of Joint
Management Councils has been in

+ [ ] English translation.
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